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Ref.: RWA/ MS/ 2177/ 2025-26 

To, 

The Station House Officer, 
Sector 113, NOIDA 

Date -11 /4/25 

Subject - in reference to the restraint Order passed by the 
Hon'ble National Green Tribunal in respect of the 
Green Belt of Sector 72. 

Sir, 

As you are aware of the Court Order, which has been 
passed in a Case filed by the RVVA 72 before the National 
Green Tribunal for the Protection of the Green Belt where 
UPPCL is Laying Electricity Cables. The Case against 
them had been filed before the National Green Tribunal 
wherein a restraint Order has been passed. The Next Date 
of Hearing has been fixed for 28/5/25. A Copy of the 
Court Order had been provided to the Supervisor of the 
Contractor. However, the Men of the Contractor have 
started the Work in the Green Belt on 2/4/25. In this 
Context a Call was made to the PCR. Thereafter, in the 
presence of the Officers a Copy of the Court Order was 
given and the Work was stopped. However, today on 
11 /4/25 20-30 Laborers were sent to the Site and the work 
was proceeded with very fast. You are requested to 
get this work done as per the Court's Order. A Copy of 
the Hon'ble National Green Tribunal's Order Is 
enclosed herewith. 

for :- Sd/-
President 
RESIDENTS WELFARE ASSOCIATION 
of SECTOR-72, NOIDA 

RWA-72, AIM~GREEN, CLEAN, SAFE & HEALTHY DEVELOPER NOIDA 
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ORIGINAL APPLICATION NO 76 OF 2025 RESIDENTS WELFARE ASSOCIATION SECTOR 72
NOIDA VERSUS UNION OF INDIA AND OTHERS INDEX DATED 05 05 2025

From: TarunSharma LawOffice (tarunsharmalawoffice@yahoo.co.in)

To: secy-moef@nic.in; csup@nic.in; ceo@noidaauthorityonline.com

Date: Monday 5 May, 2025 at 11:28 am IST

ORIGINAL APPLICATION NO 76 OF 2025 RESIDENTS WELFARE ASSOCIATION SECTOR 72 NOIDA VERSUS UNION
OF INDIA AND OTHERS INDEX DATED 05 05 2025.pdf
23.1MB

Regards,
For Tarun Sharma Law Office.

LAW CHAMBERS: 340, Block-I, Lawyers Chambers, Delhi High Court, New Delhi 110 503.
LAW OFFICE: E-501, Gauri Sadan, 5 Hailey Road, New Delhi 110 001.
Confidentiality Note: 
This message is intended only for the use of the person to whom it is addressed and may contain information that
is confidential and privileged under applicable laws. If you are not the intended recipient, you are hereby notified
that any use, review, disclosure or copying of this message and the information it contains is prohibited. If you
have received this message in error, please notify the sender by reply e-mail or fax and discard all its contents.
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